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NATIONAL LEGAL SERVICES AUTHORITY

CORRIGENDUM
New Delhi, the 1st May, 2026
F. No. 6(1)95-NALSA.— The Notification F. No. 6(1)95-NALSA dated 29™ May 2026 of

the National Legal Services Authority published in the Gazette of India, Extraordinary, Part 11,
Section 4, [Issue No. 362, CG-DL-E-30052026-272964] may be read as under:

“F. No. 6(1)95-NALSA— In exercise of the powers conferred by Section 3A of the Legal
Services Authorities Act, 1987 (39 of 1987), Hon’ble the Chief Justice of India is pleased to
nominate Hon’ble Smt. Justice Bangalore Venkataramiah Nagarathna, Judge, Supreme Court
of India, as Chairperson of the Supreme Court Legal Services Committee with effect from
29.06.2026 and makes the following amendment in its Notification No. S.0.115(E) dated
09.02.2000 namely:-

In the said Notification, for the serial number (1) and the entries relating thereto, the
following shall be substituted namely: -

1. “SMT. JUSTICE BANGALORE VENKATARAMIAH NAGARATHNA -
CHAIRPERSON”

Judge, Supreme Court of India."”

SANJIV PANDEY, Member Secy.
[ADVT .-111/4/Exty./143/2026-27]
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